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QFFICE OF TI-IE CHIEFJTUDICIAL MAGISTRATE
MODIFICATION DLLTY ROSTER FOR TI-TE MDNTH OF FEBRUARY- 2025

MODIFICATION

In view of the request received from the Court of '-
Ms. Neha Sham-izi, Ld. JMFC NI Act-04, NDD, PI-IC, New Delhi and in partial modification of
Duty Roster for the month of February- 2025, it is directed that Ms. Poonam Singh, Ld. JMFC NI
ACt -01, NDD, PI-IC, ND shall work as Duty JMFC on 25.02.2025, in place of Ms. Neha Shanna,
Ld. JMFC NI Act-04, NDD, PI-IC, New Delhi and Ms. Neha Sharma, Ld. JMFC NI Act-04,
NDD, PI-IC, New Delhi shall work as Duty JMFC on 24.02.2025 in place of Ms. Poonani Singh,
Ld. JMFC NI Act-01, NDD, PHC, ND.

Rest of the conditions shall remain unchanged. ,

(Anuj K m r Singh) I
Chief Judicial agistrate J

Patiala House Cour s, New Delhi. ' " :
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The Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi. " C l
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Copy forwarded for information and necessary action :- ”.* .- 1‘ 4‘ 5 ‘ _

K ‘ 51!} . I
(Through Lcl. District & Sessions Judge, Patiala House Court, New Delhi). - ’ I

2
3.!tll.theotherLd. Principal District&Sessions.Iudges, Center (HQ),West/THC, l\IOl‘T.l‘t, }5ru_1- I ’ I

West/Rohini, Shahtlra, East, North-East 1 KKD, Soutli-West/ Dwarka, StJ11i.l1,SOLlEl1-Eii.9lZr€'.: - ~‘ 5
Saltet,DelhilNew Delhi. ' ,1 - ( ;; ‘{ -_'
All the ta. Chief Judicial Magistrates, Center, WestJTHC, North,North-West/Rohini .\C Jr-.~_ =-7:1. 1, '_ - '
Sl"|i1hCli'fl,Ei]Sl,l\l0t‘tl'l-EB5UK1(D, South-West/Dw:irka,Soutli,South-East/Saket, Delhi fNew *7-314'-" ' '
Delhi.

5. All the Ld. ACJMs, Patiala House Courts, New Delhi District.
6. The Concerned JMFCs, Patiala House Courts, New Delhi.
7. The Chief Prosecutor, New Delhi- District.
8 The Q.C,P. New Delhi District I South District I South -West District.

___.--B.’I'He Incliarge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi. ,
ID.The Incharge, Computer Room, Patiala Hous_e Courts, New Delhi. l
11.'I‘he Controlling Officer, Pool-Car, New Delhi.

12. The Care Taker, New Delhi District with the direction to affix the copies of the seine at all the
notice boards at Patiala House Courts Complex.

13.The Incharge, Lock-up, New Delhi.

/4.

l

14 The Incharge Cash Branch New Delhi- District, Patiala House Courts.
15 The Secretary N D B A
16 Office File

\ tChief Judicial gistrate
Patiala House Co ts New Delhi. j
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PS to Ld Principal District 8: Sessions Judge, Patiala House Court, New Delhi kg‘ oh 3'5 I ll-I-l I ‘ 3


